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The Deputy Minister of Rail' 
ways and Transport (Shri Alagesan):
(a) T h e  R ep ort on d e ra ilm e n ts  b y  
M essrs. W. G . L a th a m , C iv i l  E n g i­
neer and E. W . Isaacs, M ech an ica l 
En gin eer, w a s  su b m itted  b y  th em  in 
J a n u a ry , 1951 a n d  its  c o n s id e ra tio n  
w as finalised  b y  th e  B o a rd  in  M a y , 
1951

(b) C e rta in ly , if  th e  h ig h ly  te ch n i­
ca l m a tters  th a t a re  d e a lt w ith  a re  of 
in te re st to M em bers.

(c) O f th e 68 reco m m en d a tio n s 
m ade b y  th e C o m m ittee , 62 w e re  fu l­
ly and fo u r p a r t ia lly  a ccep ted . T h e  
a ccep ted  reco m m en d a tio n s d e a l w ith  
design  an d  m a in te n a n ce  o f  P e rm a n e n t 
W a y  and R o llin g  S to ck , T ra ffic  W o rk ­
in g  R u les, W o rk in g  o f O p e ra tin g  
S ta ll and p ra ctice s  in hu m p  and m a r­
sh a llin g  y ard s . E x c e p t in  a fe w  cases  
th e  im p lem en ta tio n  o f  a ll th e  a ccep t­
ed recom m en d atio n s h as e ith e r  been  
co m p leted  or is in p ro gress.
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The Deputy Minister of Rail­
ways and Transport (Shri A la g e sa n ):
(a )  Y e s . A t  a b o u t 23-05 h o u rs on 2nd 
M arch . 1954.

(b) T h is  w ill  be k n o w n  on co m p le­
tion  o f  th e R a ilw a y  O fficers e n q u iry , 
w h ich  is in p ro gress.

(c) T h e  a p p ro x im a te  cost o f d a m a g e  
to ra ilw a y  p ro p e rty  is  R s. 1,95,000.

Rice Mills in  B ihar

*1139. Shri S. N. Das: W ill  t h e
M in is te r  o f  Food and Agriculture b e
p le a se d  to sta te :

(a) w h e th e r  it is a  fa c t  th a t som e 
tim e  b a c k , th e  L e g is la t iv e  A s s e m b ly  
o f  B ih a r  p a ssed  a  re s o lu tio n  re c o m ­
m e n d in g  to  th e  C e n tr a l a n d  S t a t e  
G o v e r n m e n ts  to c lo se  d o w n  th e  r ic e  
m ills  in  B ih a r ;

fb )  w h e th e r  it  is a fa c t  th a t th e  
G o v e r n m e n t o f  B ih a r  r e fe r r e d  th e  
m a tte r  to  th e  C e n tr a l G o v e r n m e n t a n d  
so u g h t th e ir  a d v ic e  in  th is  m a tter ;

(c)  if  th e  a n s w e r  to  p a rt  (b ) a b o v e  
b e  in  th e  a ffirm a tiv e , w h e th e r  G o v e r n ­
m e n t h a v e  g iv e n  th e ir  c o n sid era tio n  to  
th is m a tte r ; and

(d ) if  so, w h a t step s G o v e r n m e n t 
p ro p ose  to ta k e  in  th e  m a tter?

T h e  D e p u ty  M in iste r o f  F ood a n d  
A g r ic u ltu re  (S h ri M . V . K r ish n a p p a ):
(a) and (b ). Y es.

(c) and (d ). T h e  B ih a r  G o v e rn ­
m en t h a v e  been  in fo rm ed  th a t in 
v ie w  of the su b sta n tia l in crea se  in  
the p ro d u ctio n  o f r ic e  in  th e co u n try , 
th e M in istry  o f F ood  and A g r ic u ltu re  
a re  a n x io u s  th a t a d e q u a te  fa c i li t ie s  
fo r  con version  o f  p a d d y  in to  rice  
sh ou ld  be  a v a ila b le . A s. h o w e ve r, 

th e p ro blem  in vo lve s  oth er co n sid era ­
tion s a lso  su ch  as em plosnnent fo r  
ru ra l p op u lation , th e  G o v ern m en t o f  
In d ia  h a v e  decided to  set u p  a C om ­
m ittee  w ho cou ld  go in to th e  qu estio n  
in d e ta il and a fin al d ecision  w ill  b e  
ta k e n  on receip t o f th e  re p o rt o f th e  
C om m ittee .




